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SHRI GURUDAS DASGUPTA (GHATAL): Madam, will you allow us to raise an important matter?

MADAM SPEAKER: I will allow you to raise it.

SHRI BASU DEB ACHARIA : This is not the way. You first dispose of this matter.a€! (Interruptions)

MADAM SPEAKER: I have your notice.
...(Interruptions)

SHRI BASU DEB ACHARIA : We will not allow the House to function in this way....(Interruptions)

MADAM SPEAKER: I have received your notice. I had told you also about it in the Question Hour and I am telling you again.
...(Interruptions)

12.09 hrs.

At this stage, Dr. Ram Chandra Dome and some other hon. Members came

and stood on the floor near the Table.



